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ST FHTL T[T, T TATHIH AT/ Aair
MINISTRY OF RAILWAYS

[North Eastern Railway (Construction Organization)]
NOTIFICATION
Gorakhpur, the 6"November, 2025

S.0. 5033(E).—Whereas, by the notification of the Government of India, in the Ministry of Railway
(Railway Board), S.0O. No 4202(E) dated 17-09-2025 published in Gazette of India, Extraordinary, Part-2", Section
3™ Sub Section (ii) on dated 17-09-2025 (hereinafter referred to as the said notification) under Railway Act 1989(24
of 1989) and sub-section (i) of section 20A of the Railways Amendment Act, 2008 (11 of 2008) (hereinafter referred
to as the said Act), the Central Government, declared its intention to acquire the land specified in the Schedule
annexed to the said notification for execution, maintenance and operation of the Special Railway Project between
Anand Nagar To Ghughali via Mahrajganj Section, New Railway Line Project, District Maharajganj of the state of
Uttar Pradesh, hereby declares its intention to acquire such land.

And, whereas, the substance of the said notification was published in the daily Hindi newspapers "Dainik
Jagran" Gorakhpur September, 24 2025 & Daily English newspaper "The Times of India" Lucknow September, 24
2025 under sub-section (4) of section 20A of the said Act, and any objection not received in the office of Competent
Authority by any Land Owner/Intrested Person.

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the Competent Authority has
submitted its report to the Central Government.

Now, therefore, upon receipt of the report of the Competent Authority, namely, Special Land Acquisition
officer, (S.S) Mahrajganj, and in exercise of the powers conferred by sub-section (1) of section 20E of the said Act,
the Central Government hereby declares that the land specified in the Schedule annexed here to shall be acquired for a
foresaid purpose.

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the Schedule annexed here
to shall vest absolutely in the Central Government free from all encumbrances.

“SCHEDULE”
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Brief description of the land to be acquired with or without structure falling within 5 villages of the Tehsil
Pharendra in the District Maharajganj of the State of Uttar Pradesh for Special Railway line Project (52.70 Km)
between Anand Nagar to Ghughali via Mahrajganj Section.

District — Maharajganj

State — Uttar Pradesh

Sr. Name of | Name of the | Khasra Area in | Type of | Nature of | Name of The Land owner/interested
No. | the Taluk Village No. Hectares Land Land persons
1 Pharenda Jangal . 193 0.0012 Personal Agricultural Teeju s/o Musai
Jogiyabari Land
2 Pharenda Jangal . 194 0.0322 Personal Agricultural Janardan s/o Ram Narayan
Jogiyabari Land
3 Pharenda Jangal . 195 0.0420 Personal Agricultural Ramvraksh s/o Shivsaran
Jogiyabari Land
Jangal Agricultural Ramnares s/o Ramharakh & Virendra s/o
4 Pharenda Jogiyabari 203 0.1231 Personal Land Ganesh & Smt. Shanichari w/o Ganesh
Jangal Agricultural Umesh, Ganesh Yadav, Mahesh, Santraj
3 Pharenda Jogiyabari 204 0.2142 Personal Land Yadav, Suresh Yadav ss/o Ramdev
6 Pharenda | Jan€al 206 0.0163 Govt. Govt. Naali
Jogiyabari
7 Pharenda Jangal . 207 0.0163 Govt. Govt. Chakmarg
Jogiyabari
8 Pharenda Jangal . 208 0.0115 Govt. Govt. Chakmarg
Jogiyabari
9 Pharenda Jangal 209 0.0742 Personal | Agricultural Smt. Gauri w/o Awdhu
Jogiyabari Land
10 Pharenda Jangal . 211 0.0079 Personal Agricultural Smt. Aarti Devi w/o Prem Sahani
Jogiyabari Land
Janeal Asricultural Smt. Kaushaliya w/o Shriram & Mahendra,
11 Pharenda ] 8 bari 212 0.3339 Personal Lg d witu Virendra, Surendra ss/o Shriram & Smt.
ogtyabart an Aarti Devi w/o Prem Sahani
12 | Pharenda Jangal 213 0.2442 Personal | Asricultural o i sl Abhiraj
Jogiyabari Land
13 Pharenda Jangal . 214 0.0040 Personal Agricultural Lalchand Sahani s/o Shyamlal
Jogiyabari Land
14 | Pharenda | J3n€3l 224 0.0216 Govt. Govt. Chakmarg
Jogiyabari
15 Pharenda Jangal ' 225 0.0121 Personal Agricultural Bh01.”1k., Ramsa_!an ss/o Munnilal & Smt.
Jogiyabari Land Sawitri w/o Lorik
Janeal Asricultural Jitendra, Vinod ss/o Ramsanwar & Smt.
16 Pharenda & . 226 0.2803 Personal £ Sawitri Devi w/o Ramsanwar & Rambaran
Jogiyabari Land .
s/o Manraj
Janardan s/o Ramnarayan & Shyamlal s/o
Janeal Acricultural Banshraj & Smt. Shanichari w/o Ganesh &
17 Pharenda To 1g abari 296A Personal L ;gn d Smt. Jhureli w/o Ramnaresh & Ajay
gty 0.0321 Sahani, Ramnevas ss/o Ayoddhya & Smt.
Sukhna w/o Ayodhya
18 Pharenda Jangal . 296B Govt. Govt. Raasta
Jogiyabari
Jangal Agricultural Pardeshi s/o Munesar & Yadvendra,
19 Pharenda Jogiyabari 308 0.0295 Personal Land Shivendra, Devendra ss/o Aniroodh
20 Pharenda Jangal . 311 0.0732 Personal Agricultural Baddu s/o Dudhai
Jogiyabari Land
21 Pharenda Jangal . 312 0.0002 Personal Agricultural Purshhottam, Phagu ss/o Mahabeer
Jogiyabari Land
Jangal Agricultural Ram Bahal, Ram Preet ss/o Avdhu & Ram
22 Pharenda Jogiyabari 313 0.0749 Personal Land Velas, Ram Kailas, Babulal ss/o Jaddu
Janeal Aericultural Smt. Kailashi w/o Kailashnath & Pintu,
23 Pharenda To g abari 314 0.1708 Personal L agn d Mintu Gupta, Sukh Gupta ss/o Kailashnath
8Ly ! & Babulal, Rambelas ss/o Jaddu
Kubernath,  Dinesh, = Rajmani  ss/o
Jangal Agricultural Ramsanwar & Smt. Sarda Devi w/o
24 Pharenda Jogiyabari 315 0.1287 Personal Land Ramsavar & Shivpujan Prasad, Shesmani
ss/ Ramsamujh
25 Pharenda Jangal . 316 0.0130 Personal Agricultural Chauteylal s/o Kodai
Jogiyabari Land
26 Pharenda Jangal . 317 0.0001 Personal Agricultural Mahesh s/o Sadhusaran
Jogiyabari Land
27 | Pharenda | Y200 322 0.0258 Got. Got. Mukhya Marg

Jogiyabari
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Jangal

28 Pharenda ; . 326 0.0333 Govt. Govt. Chakmarg
Jogiyabari
29 Pharenda Jangal _ 328 0.0048 Personal Agricultural Ramanchal, Ramkeval, Ramchandar ss/o
Jogiyabari Land Lalman
30 Pharenda Jangal . 329 0.1342 Personal Agricultural Ramvraksh s/o Shivsaran
Jogiyabari Land
31 Pharenda Jangal . 330 0.3713 Personal Agricultural Shyamsundar s/o Ramsumer
Jogiyabari Land
Janeal Agricultural Smt. Kailashi w/o Kailashnath & Pintu,
32 Pharenda ] & bari 331 0.0399 Personal Lg dc U Mintu Gupta, Sukh Gupta ss/o Kailashnath
ogtyabart an & Babulal, Rambelas ss/o Jaddu
33 | Pharenda | J3n83 338 0.0202 Gowt. Gowt. Chakmarg
Jogiyabari
34 Pharenda Jangal . 363 0.1892 Personal Agricultural Jhagru s/o Shivsaran
Jogiyabari Land
35 Pharenda Jangal . 362 0.0002 Personal Agricultural Shambhu s/o Autar
Jogiyabari Land
36 Pharenda Jangal . 364 0.1022 Personal Agricultural Janardan s/o Ram Narayan
Jogiyabari Land
37 Pharenda Jangal _ 365 0.0089 Personal Agricultural Smt.. Jh_ureh w/o Ramnares & Smt.
Jogiyabari Land Sanichari w/o Ganes
Janeal Aericultural Smt. Kailashi w/o Kailashnath & Pintu,
38 Pharenda To 21; abari 583 0.0013 Personal L fn d Mintu Gupta, Sukh Gupta ss/o Kailashnath
8Ly & Babulal, Rambelas ss/o Jaddu
39 | Pharenda Jangal 584 0.0051 Got. Govt. Chakmarg
Jogiyabari
Jairam, Mathura ss/o Baijnath & Bechan
Jangal Agricultural s/o Shriram & Smt. Ghuturi w/o Shriram &
40 Pharenda Jogiyabari 399 0.0415 Personal Land Smt. Mugna w/o Jokhan & Virendra,
Surendra, Nagendra ss/o Jokhan
Yashvardhan Singh (Minor) s/o
Rajyavardhan Singh, Km. Kaushiki Singh
(Minor) d/o Rajyavardhan Singh Guardian
Nidhirajya(Mother) & Smt. Nidhirajya w/o
Rajya w/o Rajyavardhan Singh &
Bhupendra Pal Singh s/o Ramnath Singh &
Janeal Agricultural Bijay Pratap Singh, Anandvardhan Singh
41 Pharenda To %abari 600 0.0278 Personal Lfn d ss/o Yogendra Pal Singh & Beer Singh,
gy Bhulai Singh, Ganes Singh ss/o Mahadev
Singh & Narendra s/o Kedar & Shivnath
s/o Mahabeer & Smt. Renu Singh w/o
Indar Pratap Singh & Smt. Prashama Singh
w/o Kunal Singh & Vedant Singh,
Nimanyu Singh Minor ss/o Kunal Singh
Guardian Prashma Singh(Mother)
42 Pharenda Jangal . 607 0.0070 Personal Agricultural Aadhare s/o Tamesar
Jogiyabari Land
43 Pharenda Jangal . 608 0.0320 Personal Agricultural Munni Lal s/o Tamesar
Jogiyabari Land
Vijay Pratap Singh, Anand Vardhan Singh
ss/o Yogendra Pal Singh & Beer Singh,
Bhulai Singh ss/o Mahadev Singh &
Shivnath  Singh s/o  Mahabeer &
Bhupendrapal Singh s/o Ramnath Singh &
Aniroodh s/o Pardesi & Mathura, Jairam
ss/o Baijnath & Bechan s/o Shriram & Smt.
Janeal Acricultural Ghuturi w/o Shriram & Yashvardhan Singh
44 Pharenda To 1g abari 609 0.5013 Personal Lfn d (Minor) s/o Rajyavardhan Singh, Km.
gy Kaushiki Singh (Minor) d/o Rajyavardhan
Singh Guardian Nidhirajya(Mother) &
Smt.  Nidhirajya w/o Rajya w/o
Rajyavardhan Singh & Brijendra Kumar
s/o Ashok Kumar & Smt. Rookmani w/o
Ashok Kumar & Smt. Mugna w/o Jokhan
& Virendra, Surendra, Nagendra ss/o
Jokhan
45 Pharenda Jangal . 610 0.0027 Personal Agricultural Basdev, Santoshi ss/o Banarsi
Jogiyabari Land
46 | Pharenda | Jangal 612 0.0180 Got. Got. Chakmarg
Jogiyabari
Jangal Agricultural . .
47 Pharenda - . 648 0.0036 Personal Chautai s/o Phulai
Jogiyabari Land
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Chautai s/o Phulai & Prahlad, Raju ss/o

48 Pharenda Jangal . 649 0.0253 Personal Agricultural Chautai & Smt. Sangeeta w/o Prahlad &
Jogiyabari Land . -
Smt. Saroj w/o Raju
49 Pharenda Jangal ' 650 0.0523 Personal Agricultural Janardan, Ramesh, Ravindar, Rakesh ss/o
Jogiyabari Land Ayoddhya
Janeal Agricultural Mathura s/o Baijnath & Smt. Mugna w/o
50 Pharenda & . 651 0.2515 Personal & Jokhan & Virendra, Surendra, Nagendra
Jogiyabari Land
ss/o Jokhan
51| Pharenda | Jang3l 652 0.0093 Gowt. Gowt. Chakmarg
Jogiyabari
52 Pharenda Jangal _ 653 01201 Personal Agricultural Ramanchal, Ramkeval, Ramchandar ss/o
Jogiyabari Land Lalman
Janeal Aericultural Smt. Kailashi w/o Kailashnath & Pintu,
53 Pharenda ] & bari 654 0.0367 Personal Lg dc U Mintu Gupta, Sukh Gupta ss/o Kailashnath
ogtyabart an & Babulal, Rambelas ss/o Jaddu
54 Pharenda Jangal . 655 0.0008 Personal Agricultural Puranvasi s/o Dhramraj
Jogiyabari Land
55 | Pharenda | Jangdl 656 0.0289 Gowt. Gowt. Chakmarg
Jogiyabari
Jangal Agricultural Girish Prasad Gupta, Vikram, Sugreem
36 Pharenda Jogiyabari 663 0.0055 Personal Land Gupta ss/o Ramsubhag Gupta
57 Pharenda Jangal _ 666 0.0937 Personal Agricultural Durgesh Kumar, _Mahesh Prasad, Rakesh
Jogiyabari Land Kumar ss/o Munnilal
Jangal
58 Pharenda - . 667 0.0075 Govt. Govt. Chakmarg
Jogiyabari
Smt. Aarti Devi w/o Krishan Kumar &
Km. Neetu, Km. Neha, Km. Madhuri
Jangal Agricultural (Minor), Km. Muskan (Minor) ds/o
39 Pharenda Jogiyabari 668 0.1877 Personal Land Krishan Kumar & Smt. Matra Devi w/o
Kedar Nath & Sanjay Kumar s/o Kedar
Nath
Jangal Agricultural Smt. Mithilesh w/o Pharhari & Ramji s/o
60 Pharenda Jogiyabari 669 0.0585 Personal Land Pharhari & Molhu s/o Dularey
Jairam, Mathura ss/o Baijnath & Bechan
Jangal Agricultural s/o Shriram & Smt. Ghuturi w/o Shriram &
61 Pharenda Jogiyabari 676 0.2907 Personal Land Smt. Mugna w/o Jokhan & Virendra,
Surendra, Nagendra ss/o Jokhan
62 | Pharenda Jangal 677 0.0535 Personal | Agricultural g i smaati w/o Kanhaiya
Jogiyabari Land
Karamchand, Jaichand, Roopchand
Jangal Agricultural (Minor) & Narad Muni, Shrichand,
63 Pharenda Jogiyabari 678 0.1344 Personal Land Shribhagwat ss/o Ramnihor & Smt.
Indrawati w/o Ramnihor
64 Pharenda Jangal . 679 0.0092 Personal Agricultural Narsingh s/o Kasi
Jogiyabari Land
Jangal Agricultural America, Chandrika, Rajkumar, Hiraprasad
65 Pharenda Jogiyabari 680 0.1639 Personal Land ss/o Shivpujan & Harihar s/o Rajaram
66 | Pharenda | Jangal 681 0.0360 Personal | Agncultural o /o Rampal
Jogiyabari Land
67 Pharenda Jangal . 682 0.0360 Personal Agricultural Shankar s/o Narayan
Jogiyabari Land
Smt. Aarti w/o Krishan Kumar & Neetu,
Km. Neha, Km. Neha, Km. Madhuri
Jangal Agricultural (Minor), Km. Muskan (Minor) ds/o
68 Pharenda Jogiyabari 683 0.0241 Personal Land Krishan Kumar & Smt. Matra Devi w/o
Kedar Nath & Sanjay Kumar s/o Kedar
Nath & Ramlakhan s/o Dhramraj
Jairam, Mathura ss/o Baijnath & Bechan
Jangal Agricultural s/o Shriram & Smt. Ghuturi w/o Shriram &
69 Pharenda Jogiyabari 684 0.0018 Personal Land Smt. Mugna w/o Jokhan & Virendra,
Surendra, Nagendra ss/o Jokhan
70 Pharenda Jangal . 688 0.0189 Govt. Govt. Chakmarg
Jogiyabari
Jangal For .
71 Pharenda Jogiyabari 773 0.0490 Govt. Agricultural Banjar
Total 52231
Sr. Name of | Name of the | Khasra Area in | Type of | Nature of | Name of The Land owner/interested
No. | the Taluk Village No. Hectares Land Land persons
1 Pharenda Alhadiya 296 0.0001 Personal Agricultural Smt. Kamlawati Devi w/o Koil
Mahdeva Land
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Kammal, Ram Lal ss/o Vanshidhar & Smt.

2 Pharenda Alhadiya 356 0.0362 Personal Agricultural Kushrawati w/o Vanshidhar & Smt. Rita
Mahdeva Land
w/o Ramlal
3 Pharenda Alhadiya 359 0.0353 Personal Agricultural Ke‘s'n, Niranjan, Ram Kewal, Rampat ss/o
Mahdeva Land Briju
Alhadiya Agricultural Kanbhai, Jagdish, Ramjeet ss/o Parasnath &
4 Pharenda Mahdeva 362 0.0628 Personal Land Smt. Somni Devi w/o Parasnath
Alhadiya Agricultural Triloki, Ramchandar Chauhan, Ramjiyavan
> Pharenda Mahdeva 363 0.1636 Personal Land ss/o Panwaru & Rampadarath s/o Brijlal
6 Pharenda Alhadiya 364 0.0395 Personal Agricultural Triloki, Ramchandar Chauhan, Ramjiyavan
Mahdeva Land ss/o Panwaru
7 Pharenda Alhadiya 365 0.0148 Gowt. Govt. Chakmarg
Mahdeva
8 Pharenda Alhadiya 366 0.2179 Personal Agricultural Bhola, Vijay Kumar ss/o Chautai
Mahdeva Land
Alhadiya Agricultural Bablu s/o Bharat & Smt. Godhiya urf
0 Pharenda Mahdeva 367 0.0965 Personal Land Gudia Devi w/o Jugul Kishor
Alhadiva Aericultural Rammilan, Laximan, Sharda, Surendra ss/o
10 Pharenda Y 368 0.0033 Personal £ Vishwanath & Smt. Sohrati Devi w/o
Mahdeva Land .
Vishwanath
11 | Pharenda Alhadiya 386 0.1289 Got. Govt. Raasta
Mahdeva
Alhadiya .
12 Pharenda 402 0.0098 Govt. Govt. Aabadi Sadharan
Mahdeva
Alhadiya For . .
13 Pharenda Mahdeva 403 0.0298 Govt. Agricultural Nai Parti
Alhadiya
14 Pharenda 404 0.1094 Govt. Govt. Talab
Mahdeva
Kammal, Ram Lal ss/o Banshidhar &
Murli, Ramgyani ss/o Brijmohan & Ramji,
Alhadiya Agricultural Lalji, Vinod ss/o Lahuri & Smt. Velawati
15 Pharenda Mahdeva 403 0.1655 Personal Land w/o Lahuri & Smt. Kusrawati w/o
Banshidhar & Rakesh, Rajesh ss/o
Ramchandar
16 Pharenda Alhadiya 406 0.0008 Personal Agricultural Ra_m Dulare, Ram Nayan, Ram Sajan ss/o
Mahdeva Land Jhingur
Alhadiya .
17 Pharenda 411 0.0004 Govt. Govt. Naali
Mahdeva
18 Pharenda Alhadiya 417 0.1116 Personal Agricultural Ramdhani, Harshvardhan ss/o Bekaru
Mahdeva Land
19 Pharenda Alhadiya 418 00101 Personal Gowt. Bechar}prasad, Ramnaresh, Suresh ss/o
Mahdeva Bhadai
Alhadiya Agricultural . .. .
20 Pharenda Mahdeva 419 0.0960 Personal Land Bikram, Bijay Kumar ss/o Satai
Alhadiya Agricultural
21 Pharenda Mahdeva 420 0.0750 Personal Land Meghnath s/o Phulan
22 | Pharenda | Alhadiya 421 0.0265 Gowt. Govt. Raasta
Mahdeva
Alhadiya Agricultural Raghunath, Vaijnath ss/o Ramsumer &
23 Pharenda Mahdeva 422 0.0126 Personal Land Rampreet, Rambadan ss/o Chandraketu
Alhadiya . Agricultural Raghunath, Vaijnath ss/o Ramsumer &
24 Pharenda Mahdeva 441mi 02326 Personal Land Rampreet, Rambadan ss/o Chandraketu
25 Pharenda Alhadiya 441mi Personal Agricultural Raghunath s/o Ramsumer
Mahdeva Land
Alhadiya Agricultural .. .
26 Pharenda Mahdeva 442 0.0900 Personal Land Rajit s/o Vori
Vibhuti, Chauthi, Rajesh ss/o Tapsi &
Mahesh Prasad s/o Keshri & Tufani s/o
Shivparsan & Mu. Ibrahim s/o Khedu &
Rajit s/o Auri & Intyaj Ahamad, Mu.
Ahmad ss/o Jhulai & Raj Kumar, Anil
Kumar, Ashok Kumar ss/o Indrasan &
Alhadiva Agricultural Smt. Shalavi w/o Chauthi & Vinod Kumar,
27 Pharenda Y 443 0.0099 Personal & Pramod Kumar, Manoj Kumar ss/o
Mahdeva Land >

Chunnilal & Ramprasad s/o Munnar &
Smt. Basmati w/o Santbali & Anil, Sanjay
ss/o Santbali & Smt. Meena Devi w/o
Vibhuti & Smt. Neelam w/o Neeraj & Smt.
Shivlata w/o Jugulkishor & Smt. Vindu
Agrahari w/o Amit Agrahari ds/o Naval
Kishor urf Newal Kishor & Sudama,
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Gorakh ss/o Faujdaar
23 Pharenda Alhadiya 444 0.1941 Personal Agricultural Sm.t. Ajora w/o Rajendra & Mahendra s/o
Mahdeva Land Rajendra
29 | Pharenda | Ahadiva 445 0.0180 Gowt. Gowt. Naali
Mahdeva
Smt. Indrawati w/o Ramkesh & Nagendra,
Alhadiya Agricultural Budhiram, Muniram, Ramprakash ss/o
30 Pharenda Mahdeva 446 0.0402 Personal Land Chhedhi & Radheshyam, Ramkesh ss/o
Dashrath & Smt. Shivkalan w/o Dashrath
31 Pharenda Alhadiya 447 0.0211 Personal Agricultural Molhu s/o Vanshu
Mahdeva Land
32 | Pharenda | Alhadiva 450 0.0256 Gowt. Gowt. Naali
Mahdeva
33 Pharenda Alhadiya 451 0.0029 Personal Agricultural Vaijnath s/o Ramsumer
Mahdeva Land
34 Pharenda Alhadiya 452 0.0817 Personal Agricultural Raghunath s/o Ramsumer
Mahdeva Land
35 Pharenda Alhadiya 452/621 0.1649 Personal Agricultural Rampreet, Rambadan ss/o Chandraketu
Mahdeva Land
Govind Prasad, Rudal Prasad ss/o
Alhadiya Agricultural Chandrabhan & Smt. Murati Devi w/o
36 Pharenda Mahdeva 465 0.0125 Personal Land Chandrabhan & Pramod Kumar s/o
Santram & Smt. Prema Devi w/o Santram
Total 2.3399
Sr. Name of | Name of the | Khasra Area in | Type of | Nature of | Name of The Land owner/interested
No. | the Taluk Village No. Hectares Land Land persons
Goplapur
1 Pharenda Vi184351% 330 0.0150 Govt. Govt. Chakmarg
Smt. Neelam w/o Neeraj & Smt. Shivlata
Agricultural w/o Jugulkishor & Smt. Vindu Agrahari
2 Pharenda Goplapur 353 0.2416 Personal Land w/o Amit Agrahari ds/o Naval Kishor urf
Neval Kishor
Asricultural Imtiyaj Sabber Ansari s/o Sabber Ansari &
3 Pharenda Goplapur 348 0.1847 Personal gricuitu Kallu, Peeru, Bhaddar ss/o Hasmul & Smt.
Land .
Mumtaj w/o Shabber
4 Pharenda Goplapur 349 0.0076 Govt. Govt. Chakmarg
5 Pharenda Goplapur 350 0.0151 Govt. Govt. Naali
Santosh Kumar, Ashok Kumar ss/o
Agricultural Munnilal & Onkar Nath, Dharmendra ss/o
6 Pharenda Goplapur 351 0.2425 Personal Land Santosh Kumar & Omprakash, Vikas
Kumar ss/o Ashok Kumar
7 Pharenda Goplapur 352 0.0069 Govt. Govt. Naali
8 Pharenda Goplapur 354 0.0114 Govt. Govt. Mukhya Marg
Agricultural Smt. Vahoni w/o Santram & Smt. Safikun
9 Pharenda Goplapur 359 0.1399 Personal Land Nisha w/o Hasmatdar
Agricultural Chhedi w/o shivmurat & Nandlal s/o
10 Pharenda Goplapur 360 0.1709 Personal Land Visheshar & Smt. Parmeela w/o Chhedi
11 Pharenda Goplapur 361 0.0098 Govt. Govt. Chakmarg
12 Pharenda Goplapur 367 0.0130 Personal ﬁf;:icultural Patesari s/o Somai
13 | Pharenda Goplapur 368 0.0393 Personal fagiacultuml Shabit Ali s/o Bhadai
Asricultural Akbar Ali, Akhtare Aalam, Aftare Aalam
14 Pharenda Goplapur 373 0.0111 Personal Lagn du U ss/o Shahori & Smt. Gujraati Devi w/o
Acchaylal
15 Pharenda Goplapur 374 0.0210 Govt. Govt. Chakmarg
16 Pharenda Goplapur 375 0.0997 Personal ﬁf;racultural Harihar s/o Jagdev
Agricultural .
17 Pharenda Goplapur 376 0.1455 Personal Land Motilal s/o Jagdev
18 Pharenda Goplapur 377 0.0043 Govt. Govt. Naali
Amarlal, Rakesh ss/o Ramlakhan & Smt.
Aericultural Gangotri Devi w/o Babulal & Raj Kumar
19 Pharenda Goplapur 383 0.2078 Personal g Chaursia, Radhe Raman Chaurasia, Radhe
Land . .
Shyam Chaurasia, Ram Kumar Chaursia
ss/o Babulal
20 Pharenda Goplapur 436 0.0134 Govt. Govt. Chakmarg
21 Pharenda Goplapur 453 0.0077 Personal Agricultural Nuruddin s/o Rabbul

Land
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Alauddin, Jamaluddin ss/o Safiulla & Smt.
Kutubun Nisha w/o Safiulla & Km.

Agricultural Tarikun Nisha (Minor), Ku. Farikun Nisha
22 Pharenda Goplapur 454 0.0193 Personal Land ds/o Mo. Umar & Jaiffar Ali (Minor), Mo.
Israil ss/o Mo Umar & Smt. Kutubun Nisha
w/0 Mo. Umar
23 Pharenda Goplapur 455 0.0374 Personal ﬁiﬁicultural Mustafa s/o Gabbul
. Agricultural
24 Pharenda Goplapur 456mi Personal Land Santram s/o Sudarshan
25 Pharenda Goplapur 456mi 0.0005 Govt. Govt. Gram Smaj
26 Pharenda Goplapur 456mi Govt. Govt. Aabadi
27 Pharenda Goplapur 457 0.0126 Govt. Govt. Naali
28 Pharenda Goplapur 458 0.1660 Personal éagrrlg:ultural Hadis s/o Dargaahi
29 Pharenda Goplapur 459 0.1908 Personal Agricultural Mgraj, Shah Aalam, Samiullaha ss/o Mu.
Land Raja
Mu. Makbul s/o Jiyau & Smt. Sabra
Khatoon w/o Anwar & Abdul Sattar, Abrar
Agricultural Ali, Israr, Mehndihasan, Akbal ss/o Anwar
30 Pharenda Goplapur 460 0.3160 Personal Land & Smt Hamidun Nisha w/o Usman &
Mahboob Aalam, Mo. Hasan ss/o Usman
& Gaffar s/o Sabbir
31 Pharenda Goplapur 461 0.0371 Govt. Govt. Playground
32 Pharenda Goplapur 462 0.0410 Govt. Govt. Chakmarg
33 Pharenda Goplapur 463 0.0196 Personal éagrrlilcultural Dinesh, Molhu, Sudhakar ss/o Sonhu
34 Pharenda Goplapur 483 0.2020 Personal éagrrlilcultural Ramdev, Ramvelas ss/o Gopali
35 Pharenda Goplapur 540 0.0592 Govt. Govt. Raasta
Agricultural Baijnath Yadav, Mohan Yadav ss/o
36 Pharenda Goplapur 556 0.0142 Personal Land Ramharakh
37 Pharenda Goplapur 559 0.0512 Personal éagrrlilcultural Ramprasad s/o Munnar
38 Pharenda Goplapur 560 0.0046 Govt. Govt. Khal Nikalne Ka sthan
Asricultural Acchay s/o Gorakh & Ranjni(Minor) ds/o
39 Pharenda Goplapur 561 0.1491 Personal L agn d Gorakh Guardian Gayatri (Mother) & Smt.
Gayatri w/o Gorakh & Sudama s/o Faujdar
Smt. Subhri w/o Manraj & Baburam s/o
Agricultural Parsan & Santram s/o Sudarshan &
40 Pharenda Goplapur 562 0.0406 Personal Land Ramsajeevan  s/o  Parsan &  Smt.
Vidhyawati Devi w/o Phoolchand
Asricultural Dhirendra, Mahendra, Virendra ss/o
41 Pharenda Goplapur 563 0.0229 Personal & Chauthi & Smt. Shailabi Devi w/o Chauthi
Land
& Shankar s/o Feku
Dhramraj Kumar, Meenak Kumar, Santosh
Agricultural Kumar, Dhramveer(Minor) ss/o Rajkumar
42 Pharenda Goplapur 564 0.1243 Personal Land & Km. Sandhya(Minor) ds/o Rajkumar &
Smt. Pathu Devi w/o Rajkumar
Total 3.1166
Sr. Name of | Name of the | Khasra Area in | Type of | Nature of | Name of The Land owner/interested
No. | the Taluk Village No. Hectares Land Land persons
| Pharenda Kambhariya 657 0.0024 Personal Agricultural Inderdev, Keshar Dev, Vishnudev,
Khurd Land Suryadev ss/o Jeetman
Balkesh s/o Munesar & Baijnath s/o
Kambhariya Agricultural Ramdev & Smt. Reshma w/o Shrikesh &
2 Pharenda Khurd 658 0.0995 Personal Land Vishnudev Pathak, Inderdev Pathak,
Suryadev Pathak ss/o Jeetman Pathak
. . Baijnath, Jagarnath ss/o Rampiyare &
3 Pharenda Kamhariya 659 0.0510 Personal Agricultural Arjun, Ram Milan, Lorik ss/o Shankar &
Khurd Land . .
Smt. Bahona Devi w/o Arjun
4 Pharenda Kamhariya 660 0.0681 Personal Agricultural Chandrajeet, Santkumar ss/o Vinda
Khurd Land
5 Pharenda Kambhariya 662 0.1491 Personal Agricultural Feku s/o Ghurey & jagarnath, Jairam ss/o
Khurd Land Munarey
6 Pharenda Kambhariya 664 0.0130 Personal Agricultural Chhedilal, Balram ss/o Gomti & Bhawan
Khurd Land s/o Ramratan
Kambhariya Agricultural Inderdev, Keshar Dev, Vishnudev,
7 Pharenda Khurd 665 0.1257 Personal Land Suryadev ss/o Jeetman
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Total 0.5088
Sr. Name of | Name of the | Khasra Area in | Type of | Nature of | Name of The Land owner/interested
No. | the Taluk Village No. Hectares Land Land persons
Aericultural Anil, Ramraj, Sunil ss/o Kedar & Prahlad,
1 Pharenda Semradadi 1 0.0239 Personal £ Suryanath ss/o Damodar & Smt. Indrawati
Land .
Devi w/o Omprakash
. Agricultural Khedu s/o Shriram & Banarasi s/o
2 Pharenda Semradadi 2 0.0416 Personal Land Kalpnath & Hariram s/o Bekaru
3 Pharenda Semradadi 3 0.0569 Govt. For' Naveen Parti
Agricultural
Agricultural Darbari s/o Hardeen & Ramkumar,
4 Pharenda Semradadi 4 0.1803 Personal gricultura Ramsumer ss/o Bhagwandas & Dhanteera,
Land X
Manteera, Murati ss/o Ramnayan
5 Pharenda Semradadi 5 0.0110 Govt. Govt. Chakroad
6 Pharenda Semradadi 6 01567 Personal Agricultural Ramdas s/o Kashi & Smt. Aabha d/o
Land Basant Kumar
7 Pharenda Semradadi 7 0.0113 Govt. Govt. Pond
8 Pharenda Semradadi 8 0.0446 Personal ﬁiﬁicultural Chandrika, Vrijraj ss/o Bhagauti
Aaditya Kumar s/o Dharmraj & Smt.
Asricultural Sheela w/o Dhramraj & Indresh, Jogind
9 Pharenda Semradadi 10 0.0645 Personal £ Prasad, Dinesh Kumar, Dharmendra Prasad
Land . Lo
ss/o Niranjan & Smt. Prema w/o Niranjan
& Smt. Aabha d/o Basant Kumar
Asricultural Anil, Ramraj, Sunil ss/o Kedar & Prahlad,
10 Pharenda Semradadi 126 0.1134 Personal g Suryanath ss/o Damodar & Smt. Indrawati
Land .
Devi w/o Omprakash
11 Pharenda Semradadi 127 0.0362 Personal éagrrlilcultural Ravindra s/o Chhoteylal
12 Pharenda Semradadi 128 0.0132 Personal éagrrlilcultural Rajaram, Sharda Prasad ss/o Jagarnath
13 Pharenda Semradadi 133 0.0490 Govt. Govt. Chakroad
14 Pharenda Semradadi 134 0.0049 Govt. Govt. Chakroad
15 Pharenda Semradadi 135 0.0125 Personal éagrrlilcultural Rambelas s/o Salgu
16 Pharenda Semradadi 136 0.0237 Personal éagrrlilcultural Lalji s/o Mohit
Asricultural Indrajeet s/o Siddhu & Janardan, Shubhas
17 Pharenda Semradadi 137 0.3487 Personal g ss/o Jagdish & Smt. Shanti Devi w/o
Land . .
Jagdish & Rajaram s/o Dulare
18 Pharenda Semradadi 138 0.1740 Personal Agricultural Ramakant, Rajendra, Rambelas,
Land Ramvraksh ss/o Paras
19 Pharenda Semradadi 139 0.2144 Personal ﬁég;g:ultural Ramchandar, Shriram ss/o Kedar
20 Pharenda Semradadi 140 0.0210 Govt. Govt. Chakroad
21 Pharenda Semradadi 141 0.0420 Personal ﬁég;g:ultural Harishchandra s/o Swaminath
Asricultural Mahesh s/o Sudama & Smt. Vindu Devi
22 Pharenda Semradadi 142 0.0490 Personal L;gn d w/o Sunil Kumar & Sunil Kumar s/o
Harilal & Suresh s/o Shriprasad
Asricultural Smt. Anita Devi w/o Amarnath & Smt.
23 Pharenda Semradadi 143 0.1921 Personal Lagn du u Geeta Devi w/o Jawahar Lal & Smt.
Pushpawati Devi w/o Lalbhadur
24 Pharenda Semradadi 144 0.1966 Personal Agricultural Al.’lll Kumar, Pawan Kumar, Sanjay ss/o
Land Vishwnath
25 Pharenda Semradadi 145 0.0158 Govt. Govt. Chakroad
Ghanshyam Maurya, Durgesh Kumar
Aericultural Maurya, Rajesh Kumar Maurya ss/o
26 Pharenda Semradadi 146 0.1455 Personal Lagn d Shivkaran Prasad & Smt. Savitri w/o
Shivkaran Prasad & Puranvasi, Prahlad
Prasad ss/o Hanuman
27 Pharenda Semradadi 152 0.0236 Govt. Govt. Raasta
Girishchandra s/o Lakshminarayan &
Devendra Kumar s/o Premchand & Smt.
Aericultural Shanti Devi w/o Premchand & Vikrant
28 Pharenda Semradadi 153 0.4411 Personal Lagn d Kumar, Vishal Kumar ss/o Krishanchand
& Smt. Kamla w/o Krishanchand & Smt.
Bindravati Devi w/o Shrinewas &
Harishchandra s/o Basdev
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29 Pharenda Semradadi 154 0.0772 Personal ?agrrlg:ultural Ganesh, Shivmohan ss/o Chinkan
Amit, Awadhraj, Gujrati ss/o Mahesh &
Agricultural Nagendra, Shailendra, Sikandar ss/o
30 Pharenda Semradadi 177 0.0037 Personal grieu Harihar & Km. Meena d/o Harihar & Ram
Land L
Narayan, Ramu ss/o Shivpujan & Smt.
Indrawati Devi w/o Omprakash
31 Pharenda Semradadi 179 0.0104 Personal ﬁagrrliicultural Santram s/o Jhinnu
. Agricultural Khedu s/o Shriram & Banarasi s/o
32 Pharenda Semradadi 180 0.1422 Personal Land Kalpnath & Hariram s/o Bekaru
33 Pharenda Semradadi 181 0.0084 Govt. Govt. Chakroad
Smt. Israwati Devi w/o Bhadai & Brajesh,
. Agricultural Mukesh, Radheshyam, Virendra, Sunil
34 Pharenda Semradadi 182 0.0529 Personal Land Kumar ss/o Bhadai & Omprakash s/o
Shivratan
35 Pharenda Semradadi 183 0.0549 Personal éagrrlg:ultural Ram Laut s/o Charan
36 Pharenda Semradadi 184 0.0492 Personal éagrrlg:ultural Smt. Sheela w/o Ramachal
. Agricultural Kanhaiya Lal , Mohan Lal, Shravankumar
37 Pharenda Semradadi 185 0.1981 Personal Land 58/ Parmeshar & Parmeshar s/o Sahdev
38 Pharenda Semradadi 201 0.0016 Govt. Govt. Chakroad
39 Pharenda Semradadi 202 0.0100 Personal éagrrlilcultural Bechu s/o Braham dev
Girishchandra, Naresh Chandra ss/o
Lakshminarayan & Km. Jyoti d/o
Shivnarayan & Smt. Neelam Devi w/o
Shivnarayan & Vikas, Vijay, Vijaynath,
Satrughan ss/o Shivnarayan & Dulare,
. Agricultural Baijnath ss/o Piyare & Devendra Kumar
40 Pharenda Semradadi 29 0.0160 Personal Land /o Prem Chand & Smt. Shanti Devi w/o
Prem Chand & Ramraj s/o Mahadev &
Vikrant Kumar, Vishal Kumar ss/o
Krishanchand & Smt. Kamla w/o
Krishanchand & Smt. Sonmati w/o Nanda
& Harishchand s/o Basdev
Total 3.3321
Grand Total 14.5205
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